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Complaint Against Regional tabour 
Coraniftsioner Olianbud Re: Issue 

of Certificates to Coal Mines 
who have not Implemented 

Waite Board ftecom- 
mendjitions

5668. SHRIMATl B1BHA GHOSH : 
Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state :

(a) whether Government haVe received 
any complaints of corruption about the

j Regional Labour Commissioner, Dhanbad
(» tor) K p tiitti  ineged »nat a>( f*lte
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certificates to die collieries which have not 
implemented the Coal Wage Board recom-
mendations thus violating the Government** 
order ;

(b) whether Government have made 
any enquiry into the complaints ; and

(c) if so, the action taken against the 
said Regional Labour Commissioner ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHADIL-
KAR); (a) Yes.

(b) and (c). The compUints are being 
examined.

Report of Transit Loss Committee Stib- 
mitted fas 1M9

3669. SHRI S. A. MURUGANANT- 
HAM: Will the Minister of AGRICULTURE 
be pieascd to state :

(a) whether Government have consider-
ed the report of the Transit Loss Committee 
submitted in 1969 ; and

(b) if so, the decisions taken thereon ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) and (b).
The recommendations made by tbe Com-
mittee have been considered and have been 
taken up with the various authorities con-
cerned. Of the thirty recommendations 
made by the Committee, twenty have been 
accepted ; two have not been accepted by 
the Bombay Port Trust and Ministry of 
Railways (Railway Bojrd). One has been 
dropped and seven are still under corres-
pondence with the Food Corporation of 
India with reference to feasibility and im-
plementation.

EitftbUsbmcmt of Collective Farm* in 
Area* of Fragmented Holldiiigs

5670. SHRI S. A. MURUGANANT- 
HAM: Will the Minister of AGRICULTURE 
be pleased to state :

farms io areas where thwe h it been frag-
mentation of holidings ; and

(b) if ao, the decision taken thereon ?

THE DEPUTY MINISTER W  THE 
MINISTRY OF AGRICULTURE (SHRI 
JAGANNATH PAH ADI A) i (a) and <b). 
There is no proposal to organise collective 
farms in areas where there is fragmentation 
of holidings. However, cooperative joint 
farming societies have been encouraged where, 
as a result of pooling of land by members, 
(he number of plots will generally be reduced 
and unit of cultivation increased.

Increase in Contract Labour System hi 
Dhanhad Coalfield

5671. DR. SARADISH ROY : Will 
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether contract labour system 
has doubled this year in Dhanbid coalfield 
(Bihar) in comparison with the year 
1969-70;

(b) if not, whether any firm and strin-
gent measures have been taken by Govern-
ment to check this trend and abolish con-
tract system in Dhanbad coalfield; and

(c) if not, the reasons thereof ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R K. KHADIL-
KAR) : (a) No.

(b) and (c). Do not arise,

Death of a worker of Mining and Allied
Machinery Corporation, Pergepor

5672. SHRI SAMAR MUKHERJBE : 
Will the Minister of STEEL AND MINES 
be pleased to state :

(a) whether Shri Gopal Chandra Roy, 
a worker of tbe Mining and Allied Machi-
nery Corporation, Durgapur had been 
stabbed to death by some miscreants in 
front of his residence at Viswakarraanagar 
o n  the/3rd June, 1971; and

(b) if so, the total number of persons 
, {a) whethet Government have consider- arrested in lets connection and the step*

(be feasibility of organising collective taken by GovenMntat in (be airtter ?




